| TEM NO. 23 COURT NO. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).28711-28712/2010
(From the judgenent and order dated 12/07/2010 in WP No. 2656/1976 &
WP No. 14892/1991 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)
UDAI NARAI N RAI Petitioner(s)
VERSUS
BOARD OF REVENUE & ORS. Respondent (s)
(Wth appln(s) for exenption fromfiling OT. and with prayer for
interimrelief ))

Date: 12/11/2010 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ALTAMAS KABI R
HON BLE MR, JUSTI CE CYRI AC JOSEPH

Ardhendurmaul i K. Prasad, Adv.
Ashi sh Pandey, Adv.

Ishit Saharia, Adv.

Ni rmal Anbast ha, Adv.

Ni rni nresh Dube, Adv.

For Petitioner(s)

SSSE8S

Amar endra Sharma, Sr. Adv.
Am t Kumar, Adv.

Ashi sh Kumar, Adv.

Sonesh Chandra Jha, Adv.

For Respondent (s)

SSSS

Ra(i) to (v)/ M. Somesh Chandra Jha, Adv.
caveat or M. Amt Kumar, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER

On the prayer nade on behal f of the
petitioner, let the matter be adjourned till Monday
week.

(Sheet al Dhi ngra) (Jugi nder Kaur)
Court Master Court Master



